GOVERNMENT OF INDIA
MINISTRY OF AGRICULTURE AND FARMERS WELFARE
DEPARTMENT OF AGRICULTURE, COOPERATION AND FARMERS WELFARE

RAJYA SABHA
STARRED QUESTION NO. 57
TO BE ANSWERED ON 23/7/2021

IMPLEMENTATION OF PM-KISAN SCHEME IN TAMIL NADU
*57. SHRIP. WILSON:
Will the Minister of Agriculture and Farmers Welfare be pleased to state:
(a) the details of the number of farmers who enrolled and benefitted under Pradhan Mantri Kisan

Samman Nidhi (PM-KISAN) Yojana in Tamil Nadu, district-wise;

(b) the details of the funds sanctioned to farmers and number of beneficiaries under PM-KISAN

in Tamil Nadu;

(©) whether Government has proposal to increase the minimum income support to farmers due

to increase in rate of agricultural materials and also due to effect of COVID-19; and

(d) the action taken against the irregularities in distribution of funds under the scheme in Tamil

Nadu and whether any complaint was registered and arrests made, if so, the details thereof?

ANSWER

MINISTER OF AGRICULTURE AND FARMERS WELFARE

( SHRI NARENDRA SINGH TOMAR)

(a) to (d): A statement is laid on the Table of the House.
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STATEMENT IN RESPECT OF PARTS (a) TO (d) OF THE RAJYA SABHA STARRED
QUESTION NO. 57 FOR 23.7.2021 REGARDING IMPLEMENTATION OF PM-
KISAN SCHEME IN TAMIL NADU.

(a) & (b): The district-wise details of number of farmers enrolled and benefitted under the

PM-KISAN Scheme in Tamil Nadu and the benefits given to them is enclosed at Annexure-I.
(c):  No, Sir.

(d):  As selection/identification of beneficiaries is the responsibility of the State Government,
the State of Tamil Nadu has taken required corrective and punitive action against those who were
involved in the irregularities in distribution of funds under the PM-KISAN Scheme. Tamil Nadu
has informed that nearly 6 lakh registrations have been identified as ineligible due to wrongful
activity, 16 FIRs have been lodged against the culprits and more than 100 arrests have taken

place.
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Annexure-I

The district-wise details of number of farmers registered, benefitted and benefit paid to

them under PM-KISAN Scheme as on 19.07.2021

e . Total number of Total number of Total amount
District Name enrollments . . . /e
beneficiaries paid(in Rs.)
Ariyalur 113133 1,11,719 1,63,10,98,000
CHENNALI 100 100 15,00,000
COIMBATORE 68291 67,406 97,29,78,000
CUDDALORE 271276 2,64,477 3,04,22,46,000
DHARMAPURI 220337 2,15,370 2,89.23,06,000
DINDIGUL 141250 1,37,516 1,93,64,12,000
ERODE 101877 1,00,178 1,48,28,42,000
KANCHIPURAM 198453 1,51,592 1,60,70,30,000
KANNIYAKUMARI 216015 2,12,244 2,64,57,14,000
KARUR 78505 77,580 1,11,14,02,000
KRISHNAGIRI 174759 1,70,832 2,35,46,80,000
MADURAI 142170 1,39,824 1,87,98,84,000
NAGAPATTINAM 61402 60,198 78,33,12,000
NAMAKKAL 94045 93,270 1,34,21,80,000
PERAMBALUR 77833 77,000 1,15,04,76,000
PUDUKKOTTAI 142888 1,39,870 1,96,36,02,000
RAMANATHAPURAM 131031 1,22,518 1,68,53,68,000
SALEM 286954 2,74,756 3,17,03,72,000
SIVAGANGA 115396 1,11,324 1,63,70,32,000
THANJAVUR 128762 1,25,977 1,77,58,60,000
THE NILGIRIS 51138 49,675 71,34,86,000
THENI 49376 48,366 68,11,00,000
THIRUVALLUR 163950 1,47,867 1,37,77,70,000
THIRUVARUR 62599 61,010 87,85,26,000
TIRUCHIRAPPALLI 165220 1,62,481 2,23,92,24,000
TIRUNELVELI 115461 1,07,325 1,53,64,04,000
TIRUPPUR 98488 96,927 1,35,59,98,000
TIRUVANNAMALAI 415823 3,17,844 3,99,49,66,000
TUTICORIN 83975 79,273 1,12,22,36,000
VELLORE 260050 2,42,950 3,08,04,92,000
VILLUPURAM 538175 5,03,726 5,85,07,38,000
VIRUDHUNAGAR 93496 88,490 1,20,32,44,000
Grand Total : 4862228 45,59,685 59,10,04,78,000

skeosk ko skok
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